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ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 1st June, 2026

0.N. 22(E).— In pursuance of Section 21, and in exercise of the powers conferred by sub-section
(1) of Section 22 of the Representation of the People Act, 1951 (43 of 1951), the Election Commission, in
consultation with the Government of the State of Tamil Nadu, hereby-

(i)  designates the officer, specified in column (1) of the TABLE below, to be the Returning
Officer; and

(il)  appoints the officer, specified in column (2) of the said TABLE, to be the Assistant Returning
Officer to assist the Returning Officer in the performance of her functions;

in respect of the bye-election to the Council of States, to be held in the State in pursuance of the Commission’s
Notification, published in the Gazette of India on 01% June, 2026: -

TABLE
Officer Designated as Officer Appointed as
Returning Officer Assistant Returning Officer
1) (2)
Tmt. P. Thenmozhi, Additional Secretary, Tamil | Tmt. Pearline Roopkumar, Joint Secretary, Tamil
Nadu Legislative Assembly Secretariat Nadu Legislative Assembly Secretariat

[F. No. 100/CS-TN/03/2026 (2)]
By order,
SUMAN KUMAR DAS, Secy.
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